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SHRI V. M. CHORDIA: May I know the
amount which is due? Is there any account

kept of that or not? May I know the total
amount which is due from them?

SHRI K. RAGHTJ RAMAIAH: There are
thousands of contracts spread over various
Directorates all over India, and it has been
mentioned in the answer that it will take time
to get that information.

SHRI V. M. CHORDIA: Will the
Minister please tell us what is the
amount that has been written off

within the last two years?

SHrRI K. RAGHU RAMAIAH: On that
again [ would like to have a separate
question.

MILK POWDER PLANTS IN DELHI

*536. SHRI M. P. BHARGAVA: Will the
Ministry of INDUSTRY AND SUPPLY be pleased
to state:

(a) whether it is a fact that Government
have recently granted licences to certain firms
for the manufacture of milk powder in Delhi;

(b) if TO, what will b, the total capacity of
the plants; and

(c) whether such licences are expected to
affect the working of the

i Delhi Milk Supply Scheme?
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THE DEPUTY MINISTER 1IN THE
MINISTRY ofF INDUSTRY AnD SUPPLY
(SHRI BIBUDHENDRA MISRA): (a) No, Sir.

(b) and (c) Do not arise.

SHRI M. P. BHARGAVA: May 1 know
whether any application for manufacturing
powdered milk was rejected in 1963?

SHrRI BIBUDHENDRA MISRA: The main
question relates to Delhi. To my knowledge
no such application was received for starting
a milk powder factory.

SHRI M. P. BHARGAVA: May I know if
the hon. Minister iy aware whether any firm
applied for the expansion of its plant for
manufacturing milk powder in Delhi, and if
so, what is the result of that application?

SHr1 BIBUDHENDRA MISRA: I cannot
say about it because I have already said that [
have no information. My information is that
no such application was received.

SHRI N. SRI RAMA REDDY: May I know
if the plant required foi the manufacture of
milk  powder is indigenously being
manufactured or the plant is to be imported?

SHRI T. N. SINGH: Most of hese machines
are fabricated in the country but we have to
import certain other essential parts.
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SHrR1 BIBUDHENDRA MISRA: As a
matter of fact there are already two States
wanting to set it up in the public sector an,}
there is also another application for setting up
a plant in the private sector which is likely to
come up by the end of this year.

PanDIT S. S. N. TANKHA: I wanted to
know whether licences to any other firms
outside Delhi have been granted or are being
granted for the manufacture of milk powder.

Suri BIBUDHENDRA MISRA: Madam,
the Third Plan targets so far as the capacity is
concerned is 37,500 tonnes, and so far the
licensed capacity has been 22,000 tonnes, and
there are some applications also. Therefore,
by the end of the Third Plan, that is 1965-66,
this additional capacity has to be set up.
Whether it will be in the public sector or pri-
vate sector is another matter.

*537. [The questioner (Shri Mdha-bir
Das) was absent. For answer, vide cols.
3915—18 infra]

fExPORT OF EDIBLE OILS

*450. SHRI SUNDAR MANI PATEL: Will
the Minister of COMMERCE be pleased to
state:

(a) whether the country is exporting
edible oils and if so, the details thereof; and

(b) whether there has been a demand
from various quarters to ban this export; and
if so, the reaction of Government of India
thereto?

THE MINISTER oF COMMERCE (SHRI
MANUBHAI SHAH): (a) No, Sir.

(b) Export of edible vegitable oils was
banned with effect from the 11th July, 1964.

SHRT SUNDAR MANI PATEL: May I
know what is the amount that we

Transferred from the 28th September,
1964.



